| TEM NO. 22 COURT NO. 7 SECTION | ||
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (O...... CC 500/ 2016
(Arising out of inmpugned final judgnent and order dated 21/08/2015
in RA  No. 168373/ 2015 in CEA  No. 54/ 2015 passed by t he Hi gh
of Judi cature at All ahabad)
M S GREATER NO DA | NDUSTRI AL DEVELOPMENT AUTHORI TY Petitioner(s)
VERSUS
COW SSI ONER  OF CUSTOMS, CENTRAL EXCI SE AND
SERVI CE TAX, NO DA Respondent (s)
(with appln. (s) for c/delay in filing SLP and c/delay in refiling
SLP and office report)
Date : 22/01/2016 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE MADAN B. LOKUR
HON&#39; BLE MR. JUSTI CE R K. AGRAWAL
For Petitioner(s) M. Jasneet Singh, Adv.
Ms. Pragya Baghel, AOR
M's. Rangeeta Rohatgi, Adv.
Ms. Santen Doma, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER
Del ay condoned.
| ssue noti ce.
Tag with SLP(C) No. 23728 of 2015.
( SANJAY KUMAR- | ) (JASW NDER KAUR)
AR- CUM PS COURT MASTER

Court



